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Adjourned to 25.10.1994. 

Vice 	zm an 

16 125.10.5  

Meiner(Afl.) 

None present for the petitioner. The 

matter is of 1991 challenging his transfer 

ordered as far as back on 30.4.199f There 

was no stay order granted against the 

transfer ordere Aerhaps by this time it 

is likely that transfer became effective. 

It is also likely that petitioner has lost 

interest Jn this petition. The petition 

is dismissed for default. 	
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